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7. Gujarat 
8. Kamataka 
9. Kerala 

10. Maharashtra 
11. Manipur . 
12. Mizoram 
13. PutUab 
14. Goa 
IS. Pondicherry 
16. Tripura 
17. Sikkim 
IS. Tamilnadu 
19. R<Yasthan 
20. Madh)a Pradesh 
21. West Bengal 
22. Uttar Pradesh . 
23. Lakshadweep 
24. Dadra &; Nagar Haveli 
25. And:lman &; Nicobar Island 
26. Orissa 
21. Chandigarh 
28.Nagaland 
29. Megbalaya 
30. Jammu &; Kashmir 
31. Delhi 
32. Daman &; Diu 

4158. SHRI PR.'\ lAP SINGH: 

Will the Minister ot AGRICULTURE 
be pleased to ote: 

(a) whether the Union Gc:-vemment pro-
vide grants to the State Governments under 
the special Agricult1lral Production Pr0-
gramme meant for its disbunement to 
fanners for owning Pn"8te TubeweUs, 
Boring/Irrigation Wells and for distribu-
tion of pump sets among them; and 

(b) if so, the deails 0: the financial as-
Iista.oce provided to States during 1992-93, 
State-wi8c? 

THE MINISTER or STATE J1'oI lHE 
MINISTRY OF AGRICULTURE (SHRI 
ARVIND NETAM): (a) No. Sir. 

(b) QuMion doca DOt arise. 
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4t~9. SHRI YUMNAM YAIMA 
SINGH: 

Will the Minister of ENVIRONMENl 
AND FORESTS he pleased to state: 

(a) whether the GovemlDCDt have cleared 
the Loktak Down Strnm Procjct of Mam-
pur from Forestry ani Environmental 
angles: 

(b) if so, the detail. thereof; end 

(c) if not, the rearons therefor':' 

TIlE MINISTER OF STAT[ OF 1HE 
MINISTRY OF ENVIRONMENT AND 
}-'ORESTS (SHRI KAMAL NATH): (a~ 
No, Sir. 

(b) Doca DOt arile. 
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(c) After examination of the proposal, 
certain essential details which were lac:lc-
iDg have been sought from the State Gov-
eJ'IllIleI1t. The required infont1ation is 
awaited. 

Railway lADe from AIra to FateIIIIIIed 

\4160. SHRI PRABHU DAYAL KAT-
HERIA: 

Will the Minister of RAII.WAYS be 
pleased to state: 

(a) whether a proposal for construction 
of railway line from Agra to Fatehabad 
via Bah bas been pcndin.e with the GtW-
ernment since long; and 

(b) jf so, the details thereof and the 
steps proposed to be taken to implement 
it'l 

THE MINISTER OF STATE IN THE 
MINISTRY OF ·RAILWAYS (SHRI K. C. 
LENKA): (a) and (b) Reconnaissance-
cum-Traffic Survey for a new broad gauge 
line from Agra to htawah via Bah (ap-
proximately 135 kms.) was approved as 
an out-oC-turn survey during 1990-91 at 
a cost of Rs. 7.50 i4khs. 

Further action would depend upon the 
results of the survey and availability of 
resources in the ("omin,::: years. 

Price of Groundllllt Oil 

4161. SHRI SANAT KUMAR MAN-
DAL: 

Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to ~tate: 

(a) whether there has recently heen a 
sharp spurt in ;,;roundDut oil prices; and 

(b) if so, the reasons therefor? 

'J'HE MINISlltR OF S1 ATE IN THE 
MINISTRY OF CIVIL SUPPLJES. CON-
SUMER AFFAIRS AND PUBLIC DIS-
TRIBUTION AND MINISTER OF 
STATE IN THE MINISTRY OF COM-
MERCE (SHRI KAMALUDDI~ AH-
MED): (a) and (b) Some variation in the 
retail prices of grOUndnllt oil has been 
obsen'ed at few selected Centres in rec:eDt 
weeks. Such variation at local IMd could 
be lIue to imbalance in the demand aAIl 

lo-t LSSINDfM 
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supply position due to reduced arrival of 
sroundnut oil seeds fer crush~ owing 
to lean supply season, reduced availabi-
lity of other oils, reduced eapacity utilisa-
tion by mills, transportation disturbauces 
due to floods. rain~ and transl'orten. strite 
and the Teported ;oss 'Of )Charif crop in 
Saurashtm region and Andhra Pradesh due 
to iuadequate raia.~. 

[T TlJIISlation] 

ReHlTadoa for Gu Affected p~ of 
Bhop3I 

4162. SHRI SUSHIL CHANDRA VA-
RMA: 

Will the Minister of RA1LWAY~ be 
pleased to state: 

(a) whether a proposal to exten4 tho 
period of reservation in Rail Coach Re-
pair Factory, Bhopal for ga~ vktims hu 
been received by ilis Miniatry; 

(b) whether t~le Govcrament propollC to 
extend the period of re;ervation for PI 
victims in employment in Railway Coach 
Repair Factory, Bhopal; 

(c) if so, the details thereof; and 

(d) if not, the re150ns therefor? 

THE MINISTER OF STATE IN TIiE 
MINISTRY OF RAILWAYS (SHRI K.. C. 
LENKA): (a) Yes, Sir. 

(b) to (d) Funher extensiou of job re-
servation for the Gas Victim" in Group 
'C' and 'D' in the Coacll Repair Work-
shop at Bhopal, is under con~ideratiOD. 

Educadonally Bod:w:ll'd DIICricts of V.P. 

4163. SHRI HARIKEWAL PRASAD: 

Will the Minister 0:' HUMAN RE-
SOURCE DEVELOPMEN.T be pleased to 
state: 

(a) the names of the educationally bact-
ward districts in Uttar Pradesh. where 
literacy is less thaD the a vera~ level; ancl 

(0) the steps being taken by the Gov-
ernment to increase the literacy level iD 
these districts? 




